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=T TREEH i< TS A

CIPECET
S faeett, 3 9[ITE, 2025

FT.3T. 2982(3T).—Feal T TLAHIT o, TEA TASTHN AT IH, 1956 (1956 FT 48) (e =0H o
TET I AT FgT 7 ) A 4T 3F T ITIRT (1) F i I f T I G F a2F
aRaed ST TS HATAd i ATTGAAT F&aT F3A1. 1291-E ar@ 19/03/2025, ST ARG & IS4,
FETYTIOT, 9T ||, gue 3, IuEe (i) § wrfora fir 72 off, gr T oo % fiearst G § v,
158 = f.91. 110.300 & UA.U4. 48 F . 41. 391.00 & [T+ ATl A= AT (AU ROB Iraem=i
AqTEd) 2-7 Usg HieeY Afgd ATsuTy HHT0T g SIFH &7 (ST il ST+ ATeAT HEAAT T TIAT HL=AT A
o FT ATIIEIT LAV, T T T & 0 39 Ateg=ar § 3uas A=t 7 fAfafae = #v
ST FTA o I AT T =TI i o ;

3T ITH ATERLAAT T AL I AT AT %0l GTT 3F il ITLATT (3) o el arira 08.04.2025 Fr
iR TR ST AT 03.05.2025 FT TSRS =T 291 § TH1TrT 3T T o ;

STt TAH ITTAFTET T G 37 % dgd I A9 I g2 g, e 9% fF=m fFm maw € i
39T 3T =9 9 fAver= B T

ST qETH AT 7 3h STTAHIH il &T<T 3% il STLTT (1) F ATAL |, Fea T TR I SqAT
BRI

4388 G1/2025 @)
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qdA: A, el ALY, TAT ITIAFLT il Ih TS T T S U2 ST I<h AT AR o0l &T<T 39
FT ITETRT (1) FRT T&T ARAT FT TR FId g0, Tg =0T Ft & 6 3% aqget § AfAfae gfa #1
@t YA & for oS 3T ST =R

ST T, FealT LT, S ATATHAH AT 7T 3T AT ST (2) F SATHLOT § T HAIUT FAT & o
TH ATEAAT o TSI § THRH I, I A LAT § [AAeg GH T Beea t § G0 g arcdfvds &9
q e g | FiRa gr St |

AT
T ST & SoareT oo § ua.ue. 158 & 6.1, 110.300 & TA.TH. 4 8 ¥ .41, 391.00 & g
TN T AT (7T ROB WTarerm it @fgd) 2-A Yo Tiee< afgd arsure fRator g aff =1 seiv Y
ST ATAT §CAAT R AT AT qiga w1 dferg &Fawr |

TS FT ATH: TS EEEIGIEARIEEIS

FE Feror ST aRF TR || aR R IER | O S T Raas
e (FFaTH) SRt T AT

1 2 3 4 5 6

AT T ATH: FAET

ATie T AT TARE

1 1025 TR U CIER I 0.0169|[TTSTEIT qZHT
1025

2 1046 EEil T qrerTe 0.1387|[1. SToeTeTer

TASITHT R EAT- 1/3 4T,

3T GTAETE 2. T7a<H

TASITAT R EAT- 1/3 4T,
3T GTdeTe 3. AT

TASTHTRedT- 1/3 4T,
TE TTATT
1046

3 1047/1 REL T AT 0.0344| (17 T Fits R
T AT 3 AT
1047/1

4 1047/2 fasft KELIEIE! 0.0567||1. =& 7= T

feeT- 1/3 91, 38
IEIGEARS

1047/2

5 1048 EEl EIEEER 0.1289|[1. FTTrT
AT 1/3 . ¥
GTaaTe TTied f2eT-
1/3 ( ofaTaT) 2.
HATATT TR
1/3 3E @TA=TE e
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HTLT =T TSI AT

fRewT-1/3 (qoraTan)
3. IAEEEAT=
fewdT- 1/3 @WTaETe
1048

1050

cisagidl

0.009

1. AT

AT RET- 1/3 37
QGTaTe e f2eT-
1/3 ( qotETET) 2.
FATATT AT e T-
1/3 3E @Td=Te g
TedT-1/3 ( qoiETdT)
3. T s aT=
fReT- 1/3 @mer
1050

1051

0.0496

AT AT wTaT S
T g e o
EIGEES

1051

1052

T ATAT

0.0456

1. ATATIT 9T AT
g qLeqdh FIHT
TR fEET- 1/8 |
T GTAETE 2. ST

T 7S] fREET- 1/8
T, 3 GTaee 3. 3@l

AT 7 fRe- 1/8
T, 38 GTdee 4.
REEFREREIE]
feweT- 1/4 91, 37
GTARTE 5. ATATIeRT
T T AT aie®
1/8 HT. I WTISTT 6.
erifar T waTT fRear-
1/4 9T, 3T QTIaTE,
1052

1079/2

T qTAT

0.0171

REREEC IEENTISIs
T AT, @TAETE iR (
qUTETAT)

1079/2

10

1079/3

T qTeATe

0.0525

1. FAT i AT
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fevdT- 1/6 9T, 32
FTARTE 2. HATATT TH

qTeTor 3 ET- 1/4 4.
g @TdaTe 3. T O
TR eedr- 1/3
AT.ETARL 4. THAS
T AT - 1/4
GIACERCIGEALS
1079/3

11

1079/4

0.0597

1. ATt afer == A1

feedT- 1/2 91, 38
FTART 2. ATg T |

BeT- 1/2 91, 38
[EIEEALS

1079/4

12

1079/5

0.058

BIERERERIE:]
fewT- Tt A 2
CIREES
1079/5

13

1080

0.0412

CEEEAEINIEIE]
TaeT- IO 97, 38
CIGERS
1080

14

1082

0.1786

T It T -
U7 AT.E TR e (
)

1082

15

1083

0.0664

T It T -
U7 AT.E TR e (
o)

1083

16

1147

0.0109

EGEIECIRIE]
eAT feET- ot
EIEELRS

1147

17

1148

0.0756

(AEREELERLIGE
2= 5/36 @TIaTT 2.
arreg fer T Be-
31/36 @TAaT

1148
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HTLT =T TSI AT
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1149

T qTAT

0.032

1. BT O =hee
fReeT- 1/3 |1, 38
FTARTT 2. AT T
a1 fREar- 1/15 4.
3g WA 3. 775 i
a1 fREar- 1/15 =T,
T GTAETT 4. AT
o #fifrers fReaT- 1/3
T, I GTAaT 5.
e T AT R
1/15 9T, 3 @I 6.
TR A o1 -
1/30 9T, 3 @1 7.
9T T AT FRE-
1/15 |T. T @A=L 8.
T e @y -
1/30 9T, 3 @TATX
1149

19

1150

EEIGIEIC]

0.0078

1. AATTSITEE T
forafig fear- 1/12
T, 3 GTAa 2.
EECIE LR CIRNC IR
Fear- 1/12 91, 38
GTIaATY e BeT-
1/12 ( qof =TT ) 3.
EINREIEERE
SR fRET- 1/4
AT, 38 @Tda 4.
TEATE (e T
SR fReT- 1/4
T, 3 @TAa 5.
EEREER EECIME
feeT- 1/4 91, 38
FTARTE 6. TATHAL
fe ferafie -
1/12 AT, T8 AT
wrfes fewar-1/12 (ot
@A )

1150

20

1151

T qTeATe

0.028

MEREERICEAEL:IE
Ot AT, FTARTE i
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(ot =)
1151

21

1152

T AT

0.0565

T3 I qigaara
fwdT- Ot |Tae

1152

22

1153

EEIEIC]

0.0233

BeSIERIEEEIC]

11563

23

1160

EEIEIC]

0.0316

ST afe g
- U7 AT, 9181

1160

24

1163

il

0.0434

rTfeeaT gfer AT
T fEeaT- ot 4.
EIEEALS

1163

25

1164

T HqH. ArETar

0.0011

TRl g
AT fEwT- o
CIGELRS

1164

26

1166

T qH. SrETar

0.0146

=esehledT I
TR fEEET- O
EIEELRS

1166

27

1167

T qH. ArETar

0.0088

TRl I
AT fRET- o
EIEELRS

1167

28

1168

T qH. rETar

0.0177

FegrehTeaT Il
TERFAT fEET- o
EIEELRS

1168

29

1171

el

0.0479

1. ATATIORT SATRTET
A HLITET
forqrerer fZeT- 1/4
GTIETY 2. FHAT I
Srgdrerre - 1/2
FTAETT 3. Srgrre
T AT (R
1/4 |TI=TT

1171

30

117171

=rat Il

0.0713

1. FATETIONT SATFTIT
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HTLT =T TSI AT

REEEREUEES
forarerer f2eT- 1/4
GTARTE 2. FHAT Ifer
StrgdreTe fBedr- 1/2
TR 3. ST
K EEIEIENEISIE
1/4 GTAETX

1171/1

31 1172/1

Fret 5 I

0.0304

1. ATATTORT SATaRTEr
e HLIES
foaTsr=r fRear- 1/4
GTAIT 2. FHAAT Ifd
Sg<ieTe fZedr- 1/2
FTARTT 3. STgera
T =FTeTe -
1/4 @TA=T

1172/1

32 1172/3

S

0.0289

1. ATATINT SATRTT
TAFLETF GLILE
forqrerer fgeT- 1/4
GTARTE 2. FHAT I
SgeTe fgedr- 1/2
ETATT 3. Sirgdrere
T =FTATe -
1/4 |TIETX

1172/3

33 1189

=ar I

0.0169

1. ATSTIORT SraRTer
TAHLETF TLILET
forqrerer fEeT- 1/4
GTIET 2. FHAT Iid
SgieTe fRedr- 1/2
FTAETT 3. Srgrra
T =FTTe -
1/4 |TI=TT

1189

34 1189/1

=er I

0.0015

1. ATATIORT SATRTET
AT LE S GLILET
foaTsr=r fRear- 1/4
GTAITT 2. FHAT Ifd
ST fRedr- 1/2

FTARTT 3. ST




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

T SETeATe R
1/4 GTI=<
1189/1

35

1190

st =ar I

0.0184

1. ATTIORT STaRTET
REREEREUEES |
forarerer f2eT- 1/4
@I 2. FHAT Ifd
SttgdeTe fBear- 1/2
GTAET 3. ST
T =T -
1/4 GTAETX

1190

36

1193

0.0739

forafar T At
TeedT- qUT 9T, |TdaTT

1193

37

1194

0.1562

TITAAT [ATHEITA
TeedT- qUT 9T, |TdaTT

1194

38

1196

0.0469

1. TEITAHIEE T
Argfig fRer- 1/14
GTART 2. HIgAHg
KERIR U EATASIE
13/14 ETIETT
1196

39

1265

0.114

Teeft =t T Heg |t
T dT- Uf |Taa

1265

40

1267

BEL ClEsEilll

0.09

1. FFaTaHaT -
1/150 9T. g @I
2. FeqTATA

A= TRedT- 1/80 .
3T @Taa 3.
FHATTAT AR T
1/80 HT. 3E WA 4.
EERIMREEE IR
faeaT- 1/25 41, 38
QTR 5. TITeT

TAAEREAT- 1/80 AT,
3T @A 6.

URIEIREIREES FLiE
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HTLT =T TSI AT

9

1/150 9T. 3§ @R
7. AT
feedT- 1/25 91, 38
FTIaTY 8.
SRR
1/80 AT. Ig @TIZX 9.
TSI 2T
1/20 AT, I @I
10. FEET

A= eEET- 1/80 |T.
g @Td=Te 11, 9707

AT - 1/5 4.
g @Tdae 12.
AT = e
1/80 HT. TF WTIRTX
13. Y9 =TT
feeT- 1/25 9T, 38
GTIaTe 14.
ElEINEIRSUCIR N ELz: 1
1/25 9T. IT GTIET
15. qTaTT

AT EAT- 1/80 .
3T @TdaTe 16.
AETAARREAT- 3/10
AT, 38 GTdaTe fed
fe=aT-1/10 ( qoiETaT)
17.

A TARST 2T
1/20 9T. T GTIET
18. ATETIeT
AT R G T -
1/150 9T. g @TAE
19. ATETIeRT
AT AT FE
EITET HIATh g e ed -
1/150 9T. g @TAE
20. ATaTferT
REREREEE:EED

AT G-

1/150 9T. 3§ @R
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21. ATETTeRT

AT qiaEw
1/150 AT. 3 @A
22, AEEAAN (e
1/10 1. 3T FTARR
23. FRTATIATIZEAT-
1/80 HT. 3T ETAETE
1267

41

1268

0.052

1. FFaaHaT Ber-
1/150 9T. g @TAE
2. FrdTATd
TAYSTIREAT- 1/80 AT.
3T @I 3.
FAATTAT R
1/80 4T, 3 @I 4.
FATO AT
TeedT- 1/25 91, T8
@TAaTT 5. TITe

ASEREAT- 1/80 HT.
EERCIGEA RS

1/150 9T. g @TAE
7. AT A&
feeT- 1/25 91, 38
T 8.
RESIEEEUTIEIE
1/80 |T. 3 @TI=ETT 9.
T TR 2T
1/20 9T. T QTS
10. T=TATA

ASERET- 1/80 HT.
3T @TaaT 11, JTr

AT - 1/5 4.
3T @TdaTT 12.
AT =T
1/80 IT. T WTITT
13. 99 T
faeaT- 1/25 41, 38
GTIa 14.

ElEINEIRSUCIRREL: I
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HTLT =T TSI AT

11

1/25 9T, 3 @IAETT
15. TaTH
AETTET- 1/80 T,
g @Td=TY 16.
FEAARET- 3/10
T, 3 WTAeTE Ui
feedT-1/10 ( qoiETaT)
17.

AT TAES T (e
1/20 9T. T GTIETT
18. ATETIeRT
AT R G T -
1/150 9T. g @A
19. ATaTenT
ETE T ET qiew
EIET AT g e
1/150 9T. T8 @Td=TT
20. ATETeRT
REREREEE:EIED
AT R G T -
1/150 9T. g @TAE
21, ATETTeRT
MEIREIR R R
AIEAHTA TG (e T-
1/150 |T. I8 @TAET
22, AEEAAN (e
1/10 9T. 3T GTIET
23. FRTATIATZEAT-
1/80 HT. 3T GTIET
1268

42 1752/1048

arTe-llI

0.0825

1. ATYATT TH
SrererTe fEeT- ot
7. GTAETe,
1752/1048

43 1797/1047

T ATAT

0.0479

GIRRECIRIT]
AT ReaT- ot
T, I WTART
1797/1047

44 1861/1173

0.0033

1. Feuer T Ad=es

- 1/2 @A 2.
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HEART [T FATTATA
fewdT- 1/2 =WTaETe
1861/1173

AT T ATH. ATISH

e T AT FeTEST

45 6002

BEL et |||

0.0475

1. fawer Tae
FATTTAT T AT AT
fewdT- 1/3 @I 2.
TEATITT T T
T AT feFT- 1/3
@TAaT 3. {19 FHATT
TETHT T ATHIET
- 1/3 e,
6002

46 6003

fesft e ||

0.0526

o Te T O 327
et e ot
EIEELES

6003

47 6003/1

fesft e ||

0.0169

1. AT T AT
feeT- 1/5 9T, GTda
2. 9+g I a1 f=-
1/5 AT, GTISTT 3.
e T AT -
1/5 9T, TS 4.
LA [ ATg [SeT-
1/10 9T. GTd<TT 5.
9T I AT feT-
1/5 9T, @TJ<T< 6.
T e ATy R
1/10 9T, @Td=TT,
6003/1

48 6004

0.061

1. AT I A1
aeT- 1/5 9T, GTaar
2. v ufe A1 -
1/5 AT. GTA=TT 3.
TR I A1 -
1/5 9T. G@TARTT 4.
LA [ ATg [BeaT-
1/10 9T. @A 5.

9T I AT foeT-
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1/5 9T, GTd=TT 6.
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6004

49

6004/1

0.0603

SRR fRear-
T AT, FTAEY
6004/1
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6005/1
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1. e = g%
T dT- qut 9T, @TdaTe

6005/1

51

6010

0.0197

1. e T
FATTTAT T 9T AT
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ECEIERRICIE ]
T AT - 1/3
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TETAT T ITHIET
fReT- 1/3 @meT,
6010
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6011
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TaeaTH fFET- 1/10
FTdaTe 2. TaT T
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AT fREET- 1/12 4.
GTARTT 4. TET
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IS T AT fRE-
1/12 9T, @Td=T< 8.
e A AT fREET-
1/12 9T, @Td=< 9.

T FHE T A8
e f2w=ar- 1/10
EIREES

6014

54

6015

0.0683

1. smefie TH =
TaeaTH fFET- 1/10
FTAETT 2. T&IT T
wrorer ¥ f2ET- 1/5
GTAaTE 3. TgaTs T
T T AT -
1/4 FTAET 4. I
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¥ f2ear- 1/4 4.
GTaaTe TTied f2eT-
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fewdT- 1/12 4.

@TaaTe i fFer-
1/12 ( qotETaT) 6.
e s
eedT- 1/12 4.

GTdaTe Wi f2er-
1/12 ( qotETaT) 7.
foedT- 1/12 4.

GTdaTe Wi f2ear-
1/12 ( qutETaT) 8.
faedT- 1/12 4.

@TaaTe Wi fFer-

1/12 ( gotaTaT) 9.
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10. SaT=TEE

1/12 9T, FTAE A
2FaT-1/12 ( qotETaT)
11. AT

1/12 9T, FTAE TqRA
fedT-1/12 ( qoiETaT)
12. ZATHAT

1/12 9T, GTATE TfgT
fedT-1/12 ( qoiETaT)

6093

66

6094

fesfT e ||

0.0606

1. ARTAOITRE
1/12 9T, GTAETE Tfgd

feedT-1/12 ( qoiETaT)
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2. A LG

1/12 AT, FTIET 3.
S N
eedT- 1/12 4.
GTIaTe Wi f2er-
1/12 ( qotETaT) 4.
fewdT- 1/12 4.
GTIaTe Wi f2er-
1/12 ( qutETaT) 5.
e TR
foedT- 1/12 4.
@TdaTe Wi fFer-
1/12 ( qotETaT) 6.
e e
feedT- 1/12 4.
GTdaTe Wi f2er-
1/12 ( qutETaT) 7.
foedT- 1/12 4.
@TaaTe Wi f2er-
1/12 ( qotETaT) 8.
feedT- 1/12 4.
aTaaT g Fer-

1/12 ( gotaTaT) 9.
EIRGIEEES

1/12 9T, GTAEE Tfgd
feedT-1/12 ( qoiETaT)
10. SaT=TEE

1/12 9T, GTATE TfgT
fedT-1/12 ( qoiETaT)
11, FrfATRaT

1/12 9T, FTAE TqRA
fedT-1/12 ( qoiETar)
12. gAY

1/12 9T, GTATE Tfgd
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feedT-1/12 ( qoiETaT)

6094

67

6096

IGEil e 1, =mer

0.1445

1. qTeTETiRE
1/12 9T, FTIE TiRd
fedT-1/12 ( qoiETaT)
2. FAAEE
1/12 9T, @Td=T 3.
S N
foedT- 1/12 4.
@TdaTe Wi fFer-
1/12 ( qotETaT) 4.
feedT- 1/12 4.
GTdaTe Wi f2er-
1/12 ( qutETaT) 5.
e TR
foedT- 1/12 4.
@TdaTe Wi f2er-
1/12 ( quiETaT) 6.
. .
feedT- 1/12 4.
@TaaTe Wi f2er-
1/12 ( qoteETaT) 7.
feedT- 1/12 4.
aTaaT g Fer-
1/12 ( qutETaT) 8.
ot .
eedT- 1/12 4.
ETqaTe Wi f2er-

1/12 ( qoTETET) 9.
KIRGIEEES

1/12 9T, GTATE Tfgd
fedT-1/12 ( qoiETaT)
10. dram=fiig

1/12 9T, GTI=TE Tige

fedT-1/12 ( qoiETar)
11. FAATHaT
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1/12 9T. GTA&TE Tigd
feedT-1/12 ( qoiETaT)
12. ZHTHAT

1/12 9T, GTa=TE Tige
feedT-1/12 ( qoiETaT)

6096

68

6098

0.0971

1. IEI AT TAT
HTEHE g AT
I feedT- 1/4 4.
FTIRTE 2. qEaTH
AEHZ T WEFAR

e AT ST
fewT- 1/4 9T, @R
3. ggFE qries T
HTEHE g ATl
I TeedT- 1/4 4.
GTATE 4. AEATS AT
et i
HTAT SIq f2edT- 1/4
1. @AY,

6098

69

6104

A ||

0.012

1. ARTAOITRE

1/12 9T, GTd=TE Tigd
RedT-1/12 ( qoiETan)
2. FALEE

1/12 9T, GTIET 3.
eeaT- 1/12 4.
GTaaTe Wi fFer-
1/12 ( qotETaT) 4.
eeaT- 1/12 4.
ETdaTe Wi f2er-
1/12 ( qutETaT) 5.
e TR
feeT- 1/12 =m.
TaaTe i fFer-
1/12 ( qUTETaT) 6.
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o —
fewdT- 1/12 4.
@TaaTe i fFer-
1/12 ( qotETaT) 7.
eedT- 1/12 4.
GTqaTe Wi f2er-
1/12 ( qutETaT) 8.
fewdT- 1/12 4.
@TaaTe i fFear-

1/12 ( qotETaT) 9.
KIKEIEEES

1/12 AT, GTAETE Tl
fReaT-1/12 ( qotETar)
10. SraT=TEE

1/12 9T, GTd=TE TigT
feaT-1/12 ( qotETar)
11. FrfFATERaT

1/12 9T, GTAEE Tfgd
TeedT-1/12 ( qoiETaT)
12. ETHAT

1/12 9T, FTAER A

BedT-1/12 ( qoiETan)
6104

70

6114

0.0119

TISTEITT LR
6114

71

9849/6015

0.0328

1. e e
f2eaT- 1/6 4T, GTaE
2. AT S a T
e dT- 1/2 971, GTaaT
3. TLATTT fRET-
1/6 9T. FTA=TT 4.

STEEATTT FReT-
1/6 |AT. GTITTT
9849/6015

72

9851/6095

BEL et |||

0.0065

1. ARTATRE
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1/12 9T. GTA&TE Tigd
feedT-1/12 ( qoiETaT)
2. gA LG

1/12 AT, FTIET 3.
oo NN
eedT- 1/12 4.
@TaaT g fFer-
1/12 ( qutETaT) 4.
foedT- 1/12 4.
@TAaT Wie fBeT-
1/12 ( qotETaT) 5.
SR
feedT- 1/12 4.
@TaaTe g Fer-
1/12 ( qotETaT) 6.
e e
foedT- 1/12 4.
@TaaTe g Fer-
1/12 ( qutETaT) 7.
BeaT- 1/12 4.
@TAT Wie fBeT-
1/12 ( qotETaT) 8.
feedT- 1/12 4.
@TaaTe g Fer-

1/12 ( qutETaT) 9.
KIEEIEEES

1/12 9T, FTAE TqRA
fedT-1/12 ( qoiETan)
10. draT=fiig

1/12 9T, GTATE Tfgd
fedT-1/12 ( qoiETaT)
11. AIfFATHaT

1/12 9T, GTa=TE Tig
fedT-1/12 ( qoiETar)
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12. gETHaT
1/12 9T, FTAE TiRd
feedT-1/12 ( qoiETaT)

9851/6095

UIERCAIE:

RILSET

73

10413/169

0.5908

1. AmerTE fRemT- ot

ERUIERIE R

FTH 2,

10413/169

74

3147

0.0873

1. AT fREaT- ot

TS AT AT AT

FTH 2,

3147

75

3347

0.0943

1. ETEATEAT afe
haTe f2edT- 1/128 =
g @TdaT 2.
AT T FITT
feeT- 5/128 AT, 38
@raare 3. e =
T fEET- 3/64 H.
T @IS 4. F75 Tl
ufer 9% f2ear- 1/48
T, I GTAaT 5.
SITeTeET qfer ATETH
feeT- 1/12 4. 32
@TARTT 6. AT T
STRATATA f2edT- 1/48
AT, 3 GIAETE 7. 999
FHTE T AT
oeT- 1/144 91, 3%
GTAT 8. ITed AT
e fReaT- 1/144
AT, Tg GTdaTe 9.

T T AT
BedT- 1/16 41. 3%
GTaaTe 10. TT Ifd

rdteTer fReT- 1/144
AT, I WTAETE Afad
feeaT-1/144 (ot

@Tar ) 11. w5 T
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e fReaT- 1/144
AT, 3 @A 12.
AT 3=t afe Trdrerer
fedT- 1/144 1. 38
@TaaTe 13, ATt
ofer ST e 1/32
T, 38 GTdaTT 14.

THLHTE T TIH
feedT- 1/12 91, 38

GTaa 15, THSE T
Trsfremer fReaT- 1/48

T, 78 GTdaTT 16.
TTTETE T AR
TedT- 1/16 91, 38
@raa 17.
TSATATT T
=T fBET- 1/4
T, 78 GTdaTe 18.
TTETE T iR

TedT- 1/16 91, 38
@TaaTe 19, J99d T
TrdeTer feeT- 1/144
7. 38 @Tdere 20.
AT I AT
feeaT- 1/12 91, 38
GTdaT 21, qigdT afd
ArfrerT fgeaT- 1/16
T, 3 GTdaT 22.
STHT qfe ST
feweT- 1/48 1. 37
EIGELES

3347

76

3349

0.0501

FRITE fReaT- qot
TS AT AT ATHTT
FTH 2,

3349

UEEIGIEE

FATRE@ST

77

10117/3185

0.0009

1. FAEUHHTT T
TTaere - 11/73
.38 GTdaTT 2.
BEEERENERIEIE]
feedT- 11/73 @T.38
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@TAaTe 3. THEATA
T AT -
51/146 AT. QTS 4.
XTI T THEATA
ToeT- 51/146 4.
ELEELES

10117/3185

78

10126/161

fesfT AT ||

0.067

1. i T
SRt fReat- 1/7
T, 3 GTAaT 2.
LT T AFTATA
feeT- 3/7 9. 38
@Taa 3. AT
srhTaTe et 1/7
AT, 38 GTdee 4.
formeT 3ot afer =
st fRear- 1/7
T, 3 GTAaT 5.
[EEIRIREIKEAEIE]
feedT- 1/7 91, 38
CIRELE

10126/161

79

10128/162

fesft Eiassinll

0.0406

1. sTfsrue
srhTeTe fgeT- 1/7
T, 3 GTAa 2.
TLATH T AFTATA
feeaT- 3/7 1. 32
@Taa 3. AT
srfTeTe et 1/7
T, 38 GTdETT 4.
[EEEUECIRICE=]
SRt fReat- 1/7
T, I WTdaT 5.
foraTet Tt et
oedT- 1/7 91, 3%
EIRELE
10128/162

80

10130/163

0.0108

1. STfereE
ST fReat- 1/7
T, 38 GTdare 2.

EMIER EETTIE
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fewdT- 3/7 91, 38
@Taa 3. 7T
ST fBeaT- 1/7
T, 38 GTda 4.
e <=t afer =
ST fBeaT- 1/7
AT, I GTAaT 5.
foraTeit Y ereeaTer
fewdT- 1/7 91, 38
ELGELES
10130/163

81 10134/172

T |||

0.075

UICIEEICH
TSI EdT- 0T 4.
EERCIGEAES
10134/172

82 10159/3141

e ||

0.0173

1. e ofer oA
- 1/2 9T, FTAaT
2. TFHTE
AT e - 1/2
T, FTAE

10159/3141

83 10160/3141

A ||

0.012

TTSTEHTE TAATILAT
eT- IOT AT.8Tdae

10160/3141

84 10162/9726

Eiassinll

0.0249

1. Fawerredt afa
A== fZeaT- o7 4.
FTIaTY,

10162/9726

85 10163/3156

0.0088

(BSEEIRIE RIS

- 5/11 4.
GTARTE 2. 7S T

g fgedr- 5/11
AT, GTAETT 3. gt

RERIEEEIEREL I
1/11 97, @TA=TE,

10163/3156

86 10164/3156

0.029

1. AEEfEe T
ATl EET- OOt .
CIREL

10164/3156
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87

10165/10132

LT

T . T

0.0066

TSTEITT LR
10165/10132

88

10170/3209

TR

AT ||

0.1491

1. T 9=Taq A T
=T T ot
UESCIREARS
10170/3209

89

10174/9744

et |||

0.0255

1. T 9= A T
EEBE:IN
UESCIREARS
10174/9744

90

10178/10138

T |||

0.0248

1. LT T few-
o 9T, 3F GTAeT,
10178/10138

91

10179/10138

e ||

0.0403

1. THIETE T MG
fewT- Tt wr.eE
EIEEIES
10179/10138

92

10181/171

¥ {H. =TT

0.0026

1. ITFATA I ATIH
TeTT- 4/7 9T, GTda
2. Fadt ufy
TTyETE RBEaT- 1/7
T, 3 GTdaT 3.
EEERERCE L

BedT- 1/28 41. 3%
GTAITT 4. FaT AT
e Zear- 1/28
T, 3 GTAaT 5.
ATA=wE T T
&dT- 1/7 @IS 6.
AT T IR
faeaT- 1/28 @1, 38
GTART 7. Agdiadr
ufer e fRer-
1/28 9. I WIS,
10181/171

93

10183/10166

el

0.0135

1. STT=erTer T
g fgedT- qot
7. AT,
10183/10166

94

10184/173

et |||

0.0039

1. SAT= T
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T f2ET- 1/6
AT, TR 2. 9% I
T fRET- 1/6 AT, 38
@TAaT 3. HI T 52T
T 1/2 91, 38
FTAET 4. THTETE
= Mg fEET- 1/6 4.
ECACIEELRS
10184/173

95

10196/3140

AT ||

0.0571

1. &= T 77T BE-
T AT, I GIAaTY,
10196/3140

96

159

T |||

0.0023

1. fawerTaET afa
AT=a (gedT- o7 4T,
EIEEIES

159

97

160/2

T |||

0.0288

STRATATA T e T- IO
7. gTdery,
160/2

98

167

¥ qH. AT

0.0135

TISTEITT LR
167

99

3142

il

0.0173

1. Femfaasgar
feeT- 1/2 91.9TdaT
2. TAFATT

TATIATA (e T- 1/2
qT. GTdery

3142

100

3145

LR

0.0315

1. TSt fAwfor
T P.W.D fRe-
o & % fer,
3145

101

3149

0.0513

1. AT fRET- ot

TS AT 7T AT

FH 2,

3149

102

3153

T HqH. 95F

0.0074

TISTEITT LR
3153

103

3154

0.0127
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EERGECIRIENEREIE]
feedT- 1/2 91.9%
TEETIETY 2. ST
AR TAT f2eT- 1/2
LRIER EXC IS LA EY
3154

104

3154/1

0.0136

1. 39T 9fd TMLTHT
fewdT- Ot |TaaTy,

3154/1

105

3155

fesfT AT ||

0.1211

1. S ofe 7

- 5/11 4T,
FTARTE 2. 7S ¥

HgaTd fgedT- 5/11
T, GTAETY 3. 94

T TgadTd (e T-
1/11 |T. GTdeTR,

3155

106

3155/1

Rkl T |||

0.0901

1. TRTFHAT [
TS 9rA- 11/73

T, 3 GTAa 2.
BESERERCRICIC
qIe- 11/73 4. i’g
GTdale 3. THATA
T ATIATA AT
51/146 AT, 3g @A
4. T O
TTHEATA -
51/146 HT. 3 GTIQTX
3155/1

107

3156/1

0.0754

1. STRITHHTY
KSREEENEAZIE
11/73 91.38 @Td=X
2. TS AT
AT 11/73 A1.38
GTIETT 3. THSATA
AT fEeeT-
51/146 AT.@TAT 4.
RIS TG
TeeT- 51/146 =T.
CLGEARS
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3156/1

108 3184

0.0569

1. STHTHRTT

AATGATA (et 1/6
AT, FTAETE 2. FeATIT

TAFAATGATA TeFeT-
1/6 =T, TTAETE 3.

L[l YAATLATA

fedT- 1/6 9T, GTAETT

4. ITETIATH TAATGATA
feeT- 1/6 9T. "Tda
5. AT

AATGATA eeaT- 1/6
AT, @TAE 6. AT

TAATGAT 2eaT- 1/6
AT, FTAETT

3184

109 3185

0.1003

9FRT T g7 fReT-
T AT, FTAEY
3185

110 3186

A ||

0.111

1. TR
g eedT- 1/3

AT, GTAETT 2. TFA0

HesifeeT- 1/3
T, GTdeTT 3.
HEERIE

g eedT- 1/3
KIPRCIGEARS

3186

111 3195

T |||

0.0505

1. THtaT AT afe
s=qF @1 fger- 172
@TARTT 2. oTaTHT
GUEERIERNIRCIC)
f2eaT- 1/2 @TaeER,
3195

112 3196

e ||

0.1553

T A AvaT fRET-
R IARCIGEA RS
3196

113 3203/1

et |||

0.0006

1. 3 ufe a=rTeTe

fewdT- 1/15 4.
FTART 2. FaTATd T
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TR fRwT- 1/2 =T
@TAETT 3. T[T T
AT fREAT- 13/60

|7, FTdaTe 4.
TTErIATH T THATATA

faeT- 13/60 .
CIGELES
3203/1

114

3203/2

BEL et |||

0.0714

FaT T G (EeT-
T AT, FTAEY
3203/2

115

3205

fesft e ||

0.0699

(REE=IECIRIERIER D)
fReT- 1/8 AT, @Taa
2. ATt
fReT- 1/8 AT, @Taa
3. AT T
%FHT- 1/8 9T. GTIETT
4, qXOTHA
KERIEREIENTSIE
1/2 97, FTA=TT 5.
AT T
faeT- 1/8 9T, "Tda
3205

116

3206

fesfT A ||

0.0718

1. I T
TTHATATT feET- 1/4
AT ETIETE 2. HfadT
e qrer=s -
1/4 |1, TR 3. AT

T FewT BedT- 1/10
AT, FTAETE 4, A5 ¥

FhT feeaT- 2/5 4.
CIREL
3206

117

3207

At AT ||

0.0428

1. T T
TATAT ZEET- 1/4
AT, GTAE 2. H[adt
ofe qrerEs feeT-
1/4 |1, GTIETE 3. AT

T TR ET- 1/10

T, @TAE 4. A5 T
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FhT feeaT- 2/5 4.
CIREL
3207

118 3208 IGELl T ||| 0.0092||1.

g 3 3 -
1/4 |1, ¥ WTAE 2.
EEIRIE
TAIEST IR edT- 1/4
T, 3 GTAaT 3.

5 3 -

1/4 9T, 3 @IS 4.

HadATA
ARSI R ET- 1/4
GIACERCIG ALY
3208

119 3345 GREIR] T qH, e 0.0225||TTSTEITT HIHTT
3345

120 9588/3142 ISl %lT'{r 11 0.0175 WW
KERIKCIEREASIE Al
AT, GTAaTT
9588/3142

121 9664/3185 st EEES 0.0018||1. weeatie 1=
Tl fedT- ot 4.
CIRELE

9664/3185

Total 6.6924

[®T. 7. RW/JAI/RJ/CE-RO/NH-12012/2023-24/01/3D]
a9 FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd July, 2025

S.0. 2982(E).—Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 1291-E Dated:19/03/2025 , published in the Gazette of India, Extraordinary, Part Il, Section
3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for Construction of 2-Lane with paved Shoulder configuration of bypass
(with provision of new ROB) to Mandal Town connecting National Highway No. 158 (Km 110.300) to NH-48 (Km
391.00) in District Bhilwara in the State of Rajasthan.

And whereas the substance of the said notification has been published in “Dainik Bhaskar” and “Times of
India” both dated 08.04.2025 & 03.05.2025 under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land for Construction of 2-Lane with paved Shoulder configuration of bypass (with
provision of new ROB) to Mandal Town connecting National Highway No. 158 (Km 110.300) to NH-48
(Km 391.00) in District Bhilwara in the State of Rajasthan.

|State: RAJASTHAN |[District: BHILWARA
SI. No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L 3 [T 5 | 6

[Taluk: Baneda

|Vi||age: Raisinghpura

1 1025 Government Gair Mumkin 0.0169|(Government of
Nali rajasthan
1025
2 1046 Private Peta Talab 0.1387||1. Jamnalal s/o Ugam

hissa- 1/3 Sa. Deh.
Khatedar 2. Nandram
s/o Ugam hissa- 1/3
Sa. Deh. Khatedar 3.
Narayan s/o Ugam
hissa- 1/3 Sa. Deh.

Khatedar
1046

3 1047/1 Private Peta Talab 0.0344||Gheesu s/o kjodh
hissa- Purna sa. Deh.
Khatedar
1047/1

4 1047/2 Private Peta Talab 0.0567||1. Laxman s/o hira
hissa — 1/3 Sa. Deh.
Khatedar
1047/2

5 1048 Private Bid Banjar 0.1289||Narayan son Nathu

Share- 1/3 Sa. Deh
Khatedar Resident
Share- 1/3 (Full
Account) 2.
Bhanwarlal son Nathu
Share- 1/3 Sa. Deh
Khatedar Resident
Share- 1/3 (Full
Account) 3. Ravi son
Brahmanand Share-
1/3 Sa. Khatedar,
1048
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6

1050

Private

Barani-l1I

0.009

1. Narayan son Nathu
Share- 1/3 Sa. Deh
Khatedar Resident
Share- 1/3 (Full
Account) 2.
Bhanwarlal son Nathu
Share- 1/3 Sa. Deh
Khatedar Resident
Share- 1/3 (Full
Account) 3. Ravi son
Brahmanand Share-
1/3 Sa. Khatedar,
1050

1051

Private

Bid Banjar

0.0496

Shree Chavanda Mata
Ji Place Deh hissa-
purn khatedar

1051

1052

Private

Peta Talab

0.0456

1. Minor Ganga
daughter of Mohan,
guardian uncle
Ramchandra, share-
1/8 sa. deh khatedar 2.
Jamna daughter of
Raju, share- 1/8 sa.
deh khatedar 3. Rekha
daughter of Raju,
share- 1/8 sa. sa. deh
khatedar 4.
Ramchandra son of
Pratap, share- 1/4 sa.
sa. deh khatedar 5.
Minor Shankar son of
Mohan, guardian uncle
Ramchandra, share-
1/8 sa. deh khatedar 6.
Shanti daughter of
Pratap, share- 1/4 sa.
deh khatedar

1052

1079/2

Private

Peta Talab

0.0171

Ravi s/o Brahmanand
hissa- Purna Sa.
Khatedar Rahin (purna
khata)

1079/2

10

1079/3

Private

Peta Talab

0.0525

1. Phuma w/o naran
hissa- 1/6 sa. Deh.
Khatedar 2.
Bhanwarlal s/o naraan
hissa- 1/4 Sa. Deh.
Khatedar 3. Ravi s/o
Brahmanand hissa- 1/3
Sa. Khatedar 4.
Ramchandra s/o
naraan hissa- 1/4 sa.
Deh. Khatedar
1079/3

11

1079/4

Private

Peta Talab

0.0597

1. Nani wife. hissa of
Mangu - 1/2 sa. Deh.
Khatedar 2. Ladu s/o
mangu hissa- 1/2 sa.
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Deh. Khatedar
1079/4

12

1079/5

Private

Peta Talab

0.058

Jeevraj s/o rama hissa-
Purna Sa. Deh.
Khatedar

1079/5

13

1080

Private

Peta Talab

0.0412

Moolchand s/o
mangilal hissa- Purna
Deh. Gair khatedar
1080

14

1082

Private

Peta Talab

0.1786

Shalu w/o Ravi hissa-
Purna Rahin (purna
khata)

1082

15

1083

Private

Peta Talab

0.0664

Shalu w/o Ravi hissa-
Purna Rahin (purna
khata)

1083

16

1147

Private

Peta Talab

0.0109

Vimladevi w/o
Brahmanand hissa-
purna khatedar
1147

17

1148

Private

Peta Talab

0.0756

1. Ravi s/o
barAhmanand hissa-
5/36 khatedar 2. Shalu
w/o Ravi rhissa- 31/36
khatedar

1148

18

1149

Private

Peta Talab

0.032

1. Chhoga s/o
shrikishan hissa — 1/3
Sa. Deh. Khatedar 2.
Durgalal s/o nanu
hissa- 1/15 Sa. Deh.
Khatedar 3. Nandu
w/0 nanu hissa- 1/15
Sa. Deh. Khatedar 4.
Magana s/o shrikishan
hissa — 1/3 Sa. Deh.
Khatedar 5. Ramdev
s/o nanu hissa- 1/15
Sa. Deh. Khatedar 6.
Laxman s/o ladu hissa-
1/30 Sa. Deh.
Khatedar 7. Shankar
s/o nanu Hissa- 1/15
Sa. Deh. Khatedar 8.
Sugni w/o ladu hissa-
1/30 Sa. Deh.
Khatedar

1149

19

1150

Private

Peta Talab

0.0078

1. Aksharaj singh son
of Shivsingh hissa-
1/12 Sa. Deh.
Khatedar 2.
Alkakanwar son of
Shiv Singh hissa- 1/12
Sa. Deh. Khatedar
rahin hissa- 1/12 (purn
khata) 3. Jograj singh
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son of Jujar singh
hissa- 1/4 Sa. Deh.
Khatedar 4. Prahlad
Singh s/o jujar Singh
hissa - 1/4 Sa. Deh.
Khatedar 5. Bhanwar
singh son of Jujarsingh
hissa- 1/4 Sa. Deh.
Khatedar 6.
Munnakanwar w/o
shiv Singh hissa - 1/12
Sa. Deh. Khatedar
1150

20 1151

Private

Peta talab

0.028

Ravi s/o Brahmanand
Hissa - Purna Sa.
Khatedar Rahin (Purna
Khata)

1151

21 1152

Private

Peta talab

0.0565

Indu w/o sohanlal
hissa-purna Khatedar
1152

22 1153

Private

Peta talab

0.0233

Indu w/o sohanlal
hissa-purna Khatedar
1153

23 1160

Private

Peta talab

0.0316

Jyoti w/o arihant hissa
— Purna sa. Khatedar
1160

24 1163

Private

Chahi 111

0.0434

Shahista w/o sabir
hussain hissa- Purna
Sa. khatedar

1163

25 1164

Private

aabadi

Gair Mum.

0.0011

Chandrakanta w/o
Padamkumar hissa-
Purna Khatedar
1164

26 1166

Private

aabadi

Gair Mum.

0.0146

Chandrakanta w/o
Padamkumar hissa-
Purna Khatedar
1166

27 1167

Private

aabadi

Gair Mum.

0.0088

Chandrakanta w/o
Padamkumar hissa-
Purna Khatedar
1167

28 1168

Private

aabadi

Gair Mum.

0.0177

Chandrakanta w/o
Padamkumar hissa-
Purna Khatedar
1168

29 1171

Private

Chahi 111

0.0479

1. Minor Akash son
guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
wi/o Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1171

30 ll1271/1

||Private

||Chahi 111

0.0713|[1. Minor Akash son
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guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
wi/o Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1171/1

31

1172/1

Private

Chahi Jav 111

0.0304

1. Minor Akash son
guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
wi/o Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1172/1

32

1172/3

Private

Jav 111

0.0289

1. Minor Akash son
guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
w/o Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1172/3

33

1189

Private

Chahi 111

0.0169

1. Minor Akash son
guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
w/0 Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1189

34

1189/1

Private

Chahi 111

0.0015

Minor Akash son
guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
w/0 Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1189/1

35

1190

Private

Chahi 111

0.0184

1. Minor Akash son
guardian guardian
father Arun hissa - 1/4
Khatedar 2. Kamala
w/0 Joharilal hissa-
1/2 khatedar 3.
Joharilal s/o champalal
hissa - 1/4 Khatedar
1190

36

1193

Private

Peta talab

0.0739

Shiv singh s/o savant
singh hissa- Purna Sa.
khatedar

1193

37

1194

Private

Peta talab

0.1562

Gopal Lal s/o Ram
Dayal hissa- Purna Sa.
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Khatedar
1194

38

1196

Private

Peta talab

0.0469

1. Purushottam Singh
s/o nathu singh hissa -
1/14 Sa. Khatedar 2.
Mohan singh s/o nathu
singh hissa- 13/14 Sa.
Khatedar

1196

39

1265

Private

Bid Banjar

0.114

Munshi Khan, son of
Mahbub Khan, hissa-
Purna khatedar

1265

40

1267

Private

Barani Il

0.09

1. Kanku w/o bhanwar
hissa- 1/150 Sa. Deh.
Khatedar 2. Kanhaiya
lal s/o dhanna hissa-
1/80 Sa. Deh.
Khatedar 3. Kamala
D/o bhairu hissa- 1/80
Sa. Deh. Khatedar 4.
Kalyan s/o rugnath
hissa- 1/25 Sa. Deh.
Khatedar 5. Gopal s/o
bhairu hissa- 1/80 Sa.
Deh. Khatedar 6.
Gopali D/o bhanwar
hissa- 1/150 Sa. Deh.
Khatedar 7. Chandi
w/o rugnath hissa-
1/25 Sa. Deh.
Khatedar 8. Jetu w/o
dhanna hissa- 1/80 Sa.
Deh. Khatedar 9. Teju
s/o hjari hissa- 1/20
Sa. Deh. Khatedar 10.
Debilal s/o bhairu
hissa- 1/80 Sa. Deh.
Khatedar 11. Naran
s/o nanu hissa - 1/5 Sa.
Deh. Khatedar 12.
Narayani D/o bhairu
hissa- 1/80 Sa. Deh.
Khatedar 13. Prem
D/o rugnath hissa-
1/25 Sa. Deh.
Khatedar 14. Bali D/o
rugnath hissa- 1/25 Sa.
Deh. Khatedar
15.Bhagwan s/o dhana
hissa- 1/80 Sa. Deh.
Khatedar 16.
Bhairos/o manguhissa-
3/10 Sa. Deh.
Khatedar Rahin hissa-
1/10 (purna khata) 17.
Bholus/o hjari hissa-
1/20 Sa. Deh.
Khatedar 18. Minor
Manju D/o bhanwar
guardian patron
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mother Kanku hissa-
1/150 Sa. Deh.
Khatedar 19. Minor
Rekha D/o Bhanwar
Patron Patron Mata
Kanku hissa- 1/150
Sa. Deh. Khatedar 20.
Minor Raj s/o bhanwar
guardian guardian
mother Kanku hissa-
1/150 Sa. Deh.
Khatedar 21. Minor
Reena D/o bhanwar
guardian patron
mother Kanku hissa-
1/150 Sa. Deh.
Khatedar 22. Lahar s/o
manguhissa- 1/10 Sa.
Deh. Khatedar 23.
Harku D/o dhanna
hissa- 1/80 Sa. Deh.
Khatedar

1267

41

1268

Private

Bid Banjar

0.052

1. Kanku w/o bhanwar
hissa- 1/150 Sa. Deh.
Khatedar 2. Kanhaiya
lal s/o dhanna hissa-
1/80 Sa. Deh.
Khatedar 3. Kamala
D/o bhairu hissa- 1/80
Sa. Deh. Khatedar 4.
Kalyan s/o rugnath
hissa- 1/25 Sa. Deh.
Khatedar 5. Gopal s/o
bhairu hissa- 1/80 Sa.
Deh. Khatedar 6.
Gopali D/o bhanwar
hissa- 1/150 Sa. Deh.
Khatedar 7. Chandi
w/o rugnath hissa-
1/25 Sa. Deh.
Khatedar 8. Jetu w/o
dhanna hissa- 1/80 Sa.
Deh. Khatedar 9. Teju
s/o hjari hissa- 1/20
Sa. Deh. Khatedar 10.
Debilal s/o bhairu
hissa- 1/80 Sa. Deh.
Khatedar 11. Naran
s/o nanu hissa - 1/5 Sa.
Deh. Khatedar 12.
Narayani D/o bhairu
hissa- 1/80 Sa. Deh.
Khatedar 13. Prem
D/o rugnath hissa-
1/25 Sa. Deh.
Khatedar 14. Bali D/o
rugnath hissa- 1/25 Sa.
Deh. Khatedar
15.Bhagwan s/o dhana
hissa- 1/80 Sa. Deh.
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Khatedar 16.
Bhairos/o manguhissa-
3/10 Sa. Deh.
Khatedar Rahin hissa-
1/10 (purna khata) 17.
Bholus/o hjari hissa-
1/20 Sa. Deh.
Khatedar 18. Minor
Manju D/o bhanwar
guardian patron
mother Kanku hissa-
1/150 Sa. Deh.
Khatedar 19. Minor
Rekha D/o Bhanwar
Patron Patron Mata
Kanku hissa- 1/150
Sa. Deh. Khatedar 20.
Minor Raj s/o bhanwar
guardian guardian
mother Kanku hissa-
1/150 Sa. Deh.
Khatedar 21. Minor
Reena D/o bhanwar
guardian patron
mother Kanku hissa-
1/150 Sa. Deh.
Khatedar 22. Lahar s/o
manguhissa- 1/10 Sa.
Deh. Khatedar 23.
Harku D/o dhanna
hissa- 1/80 Sa. Deh.
Khatedar

1268

42 1752/1048

Private

Barani-111

0.0825

1. Madhulal son of
Hiralal Part- Full Sa.
Khatedar,
1752/1048

43 1797/1047

Private

Peta Talab

0.0479

Sayri devi w/o
ugamlal hissa - Purna
sa. Deh. Khatedar
1797/1047

44 1861/1173

Private

Bussiness

0.0033

1. Kalpesh s/o
Gopichand hissa - 1/2
Khatedar 2.
Madhuldha d/o of
Santoshlal hissa- 1/2
Sa. Khatedar
1861/1173

|Ta|uk: Mandal

|Vi||age: Kolikhera

45 6002

Private

Barani 111

0.0475

1. Dinesh Kumar
Kacholia son Shankar
Lal Share- 1/3 Sa.
khatedar 2. Prahladrai
Soni son Bhura Lal
Share- 1/3 khatedar 3.
Sandeep Kumar
Gattani son Damodar
Share- 1/3 khatedar
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|l6002

46

6003

Private

Barani 11

0.0526

Vinod Kumar son of
Uday Lal Hissa Full
khatedar

6003

47

6003/1

Private

Barani 111

0.0169

1. Durgalal son of
Nanu Share- 1/5 Sa.
khatedar 2. Nandu
wife of Nanu Share-
1/5 Sa. khatedar 3.
Ramdev son of Nanu
Share- 1/5 Sa.
khatedar 4. Laxman
son of Ladu Share-
1/10 Sa. khatedar 5.
Shankar son of Nanu
Share- 1/5 Sa.
khatedar 6. Sugna wife
of Ladu Share- 1/10
Sa. khatedar

6003/1

48

6004

Private

Banjar

0.061

1. Durgalal son of
Nanu Share- 1/5 Sa.
khatedar 2. Nandu
wife of Nanu Share-
1/5 Sa. khatedar 3.
Ramdev son of Nanu
Share- 1/5 Sa.
khatedar 4. Laxman
son of Ladu Share-
1/10 Sa. khatedar 5.
Shankar son of Nanu
Share- 1/5 Sa.
khatedar 6. Sugna wife
of Ladu Share- 1/10
Sa. khatedar

6004

49

6004/1

Private

Banjar

0.0603

Chhoga s/o shrikishan
hissa-purna sa.
khatedar

6004/1

50

6005/1

Private

Banjar

0.0033

1. Shri Lal son of
Bhairu Share- Full Sa.
Khatedar

6005/1

51

6010

Private

Banjar

0.0197

1. Dinesh Kumar
Kacholia son Shankar
Lal Share- 1/3 Sa.
khatedar 2. Prahladrai
Soni son Bhura Lal
Share- 1/3 khatedar 3.
Sandeep Kumar
Gattani son Damodar
Share- 1/3 khatedar
6010

52

6011

Private

Banjar

0.1224

1. Ashish Kumar son
of Ghanshyam Share-
1/10 khatedar 2.
Pradeep son of Ganesh
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Ram Share- 1/5
khatedar 3. Prahlad
Rai son of Bhura Lal
Share- 1/4 khatedar 4.
Brij Kishore son of
Om Prakash Share-
7120 khatedar 5. Sunil
Kumar son of
Manohar Singh Share-
1/10 khatedar

6011

53 6014

Private

Banjar

0.099

1. Ashish Kumar son
of Ghanshyam Share-
1/10 khatedar 2. Uda
son of Gopi Share- 1/4
Sa. khatedar 3. Dhapu
wife of Narain Share-
1/12 S/o khatedar 4.
Pradeep son of Ganesh
Ram Share- 1/10
khatedar 5. Prahlad
Rai son of Bhura Lal
Share- 1/10 khatedar
6. Braj Kishore son of
Om Prakash Share-
1/10 khatedar 7. Raju
son of Narain Share-
1/12 Sa. Khatedar 8.
Shambhu S/o Naran
Share- 1/12 Sa.
Khatedar 9. Sunil
Kumar S/o Manohar
Singh Share- 1/10
Khatedar,

6014

54 6015

Private

Banjar

0.0683

Ashish Kumar son of
Ghanshyam Share-
1/10 khatedar 2.
Pradeep son of Ganesh
Ram Share- 1/5
khatedar 3. Prahlad
Rai son of Bhura Lal
Share- 1/4 khatedar 4.
Brij Kishore son of
Om Prakash Share-
7/20 khatedar 5. Sunil
Kumar son of
Manohar Singh Share-
1/10 khatedar

6015

55 6017

Private

Banjar

0.1303

1. Narayan son of
Debi Lal share- full sa.
khatedar

6017

56 6018

Private

Barani 111

0.053

1. Keshar wife of
Bhairu Share- 1/4 Sa.
khatedar Rahin Hissa-
1/4 (puran khata) 2.
Pannalal son of Bhairu
hissa- 1/4 Sa. khatedar
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rahin hissa- 1/4 (purn
khata) 3. Badrinarayan
son of Bhairu Share-
1/4 Sa. khatedar rahin
hissa- 1/4 (purn khata)
4. Ladi daughter of
Bhairu Share- 1/4 Sa.
khatedar

6018

57

6027

Government

Charagaha

0.1758

Charagaha hissa-purna
charagaha ya anya
samanya kam hetu
6027

58

6032

Private

Barani 11

0.0698

, 1. Debilal son of
Sonath Share- 1/4 Sa.
Deh khatedar 2.
Parveen Banu
Daughter of
Mohammad Hanif
Mother Jetun Part-
3/16 Sa. khatedar 3.
Mustaq Ahmed son
Mohammad Hanif
mother Zeetun share-
3/16 Sa. khatedar 4.
Mohammad Tahir son
Mohammad Hanif
mother Jetun share-
3/16 Sa. khatedar 5.
Shahnaz Banu
daughter of
Mohammad Hanif
mother of Zetun share-
3/16 Sa. khatedar
6032

59

6035

Private

Barani 111

0.0124

1. Chandi w/o
rameshwarlal hissa —
1/2 Sa.Deh Khatedar
2. Radha wi/o jgadish
hissa- 1/2 Sa.Deh
Khatedar,

6035

60

6038

Private

Barani 111

0.0756

Raghunath son of
Raimal Part- Full Sa.
Deh Khatedar RAHIN
(FULL ACCOUNT)
6038

61

6039

Private

Barani 111

0.1377

1. Debi Lal son of
Sonath Part- Full Sa.
Deh khatedar (puran
khata)

6039

62

6040/1

Private

Barani 111

0.0513

1. Kanchan D/o Magni
Ram hissa - 1/4 Sa.
Khatedar 2. Chandi
w/0 mganiram hissa-
1/4 Sa. Khatedar 3.
Parvati D/o
Maganiram hissa- 1/4
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Sa. Khatedar 4.
Sanwarlal s/o
maganiram hissa — 1/4
Sa. Khatedar

6040/1

63

6042

Private

Banjar

0.1038

1. Udelal s/o gopi
hissa- 1/2 Rahin hissa-
1/2 (purna khata) 2.
Dhapu w/o naraan
hissa- 1/6 Rahin hissa-
1/6(purna khata) 3.
Raju s/o naraan hissa-
1/6 Rahin hissa-
1/6(purna khata) 4.
Shambhu s/o naraan
hissa- 1/6 Rahin hissa-
1/6(purna khata)

6042

64

6092

Private

Gair Mum.
aabadi

0.0508

1. Narayan Singh s/o
Takht Singh hissa -
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 2. Balbir
Singh s/o Takht Singh
hissa - 1/12 Sa.
Khatedar 3. Bindu
Kanwar D/o takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 4.
Bhairusingh son of
Takht Singh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 5.
Bhanwarkanwar w/o
takht Singh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 6.
Bhanwarsingh son of
Takhatsingh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 7.
Mansingh son Takht
Singh hissa- 1/12 sa.
Khatedar Rahin hissa-
1/12 (purna khata) 8.
Ranjit Singh s/o Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 9.
Lalitakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 10. Shaitan
Singh son of Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
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1/12 (purna khata) 11.
Soniakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 12.
Hansakanwar D/o
takhtsingh hissa - 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) ,

6092

65

6093

Private

Banjar

0.0502

1. Narayan Singh s/o
Takht Singh hissa -
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 2. Balbir
Singh s/o Takht Singh
hissa - 1/12 Sa.
Khatedar 3. Bindu
Kanwar D/o takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 4.
Bhairusingh son of
Takht Singh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 5.
Bhanwarkanwar w/o
takht Singh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 6.
Bhanwarsingh son of
Takhatsingh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 7.
Mansingh son Takht
Singh hissa- 1/12 sa.
Khatedar Rahin hissa-
1/12 (purna khata) 8.
Ranjit Singh s/o Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 9.
Lalitakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 10. Shaitan
Singh son of Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 11.
Soniakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 12.
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Hansakanwar D/o
takhtsingh hissa - 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) ,

6093

66

6094

Private

Barani 111

0.0606

1. Narayan Singh s/o
Takht Singh hissa -
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 2. Balbir
Singh s/o Takht Singh
hissa - 1/12 Sa.
Khatedar 3. Bindu
Kanwar D/o takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 4.
Bhairusingh son of
Takht Singh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 5.
Bhanwarkanwar w/o
takht Singh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 6.
Bhanwarsingh son of
Takhatsingh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 7.
Mansingh son Takht
Singh hissa- 1/12 sa.
Khatedar Rahin hissa-
1/12 (purna khata) 8.
Ranjit Singh s/o Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 9.
Lalitakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 10. Shaitan
Singh son of Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 11.
Soniakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 12.
Hansakanwar D/o
takhtsingh hissa - 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) ,

6094
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67

6096

Private

Jav 111, Chahi I

0.1445

1. Narayan Singh s/o
Takht Singh hissa -
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 2. Balbir
Singh s/o Takht Singh
hissa - 1/12 Sa.
Khatedar 3. Bindu
Kanwar D/o takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 4.
Bhairusingh son of
Takht Singh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 5.
Bhanwarkanwar w/o
takht Singh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 6. Bhanwar
singh son of
Takhatsingh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 7.
Mansingh son Takht
Singh hissa- 1/12 sa.
Khatedar Rahin hissa-
1/12 (purna khata) 8.
Ranjit Singh s/o Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 9.
Lalita kanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 10. Shaitan
Singh son of Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 11.
Soniakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 12.
Hansakanwar D/o
takhtsingh hissa - 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) ,

6096

68

6098

Private

Banjar

0.0971

1. Parveen Banu
daughter of
Mohammad Hanif
mother of Jetun share -
1/4 Sa. Khatedar 2.
Mustaq Ahmed son




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

49

Mohammad Hanif
mother Zeetun share-
1/4 Sa. account holder
3. Mohammad Tahir
son Mohammad Hanif
mother Jetun share-
1/4 Sa. account holder
4. Shahnaz Banu
daughter of
Mohammad Hanif
mother Zeetun share -
1/4 Sa. account holder,
6098

69

6104

Private

Barani 11

0.012

1. Narayan Singh s/o
Takht Singh hissa -
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 2. Balbir
Singh s/o Takht Singh
hissa - 1/12 Sa.
Khatedar 3. Bindu
Kanwar D/o takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 4.
Bhairusingh son of
Takht Singh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 5.
Bhanwarkanwar w/o
takht Singh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 6. Bhanwar
singh son of
Takhatsingh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 7.
Mansingh son Takht
Singh hissa- 1/12 sa.
Khatedar Rahin hissa-
1/12 (purna khata) 8.
Ranjit Singh s/o Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 9.
Lalita kanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 10. Shaitan
Singh son of Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 11.
Sonia kanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
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khata) 12. Hansa
kanwar D/o takhtsingh
hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) ,
6104

70

6114

Government

Banjar

0.0119

Rajasthan government
6114

71

9849/6015

Private

Banjar

0.0328

1. Dhapu w/o naran
hissa- 1/6 Sa.
Khatedar 2. Narani
w/o udaylal hissa- 1/2
Sa. Khatedar 3. Raju
s/o naraan hissa- 1/6
Sa. Khatedar 4.
Shambhu s/o naraan
hissa- 1/6 Sa.
Khatedar

9849/6015

72

9851/6095

Private

Barani 111

0.0065

1. Narayan Singh s/o
Takht Singh hissa -
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 2. Balbir
Singh s/o Takht Singh
hissa - 1/12 Sa.
Khatedar 3. Bindu
Kanwar D/o takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 4.
Bhairusingh son of
Takht Singh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 5.
Bhanwarkanwar w/o
takht Singh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 6.
Bhanwarsingh son of
Takhatsingh hissa-
1/12 Sa. Khatedar
Rahin hissa-1/12
(purna khata) 7.
Mansingh son Takht
Singh hissa- 1/12 sa.
Khatedar Rahin hissa-
1/12 (purna khata) 8.
Ranjit Singh s/o Takht
Singh hissa - 1/12 Sa.
Khatedar Rahin hissa-
1/12 (purna khata) 9.
Lalitakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 10. Shaitan
Singh son of Takht
Singh hissa - 1/12 Sa.
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Khatedar Rahin hissa-
1/12 (purna khata) 11.
Soniakanwar D/o
takhtsingh hissa- 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) 12.
Hansakanwar D/o
takhtsingh hissa - 1/12
Sa. Khatedar Rahin
hissa-1/12 (purna
khata) ,

9851/6095

|Vi||age: Mandal

73 10413/169

Government

Charagah

0.5908

Chaaraagaah hissa-
poorn charaagaah ya
any saamaany kaam
hetu,

10413/169

74 3147

Government

Charagaha

0.0873

1. chaaraagaah hissa-
poorn charaagaah ya
any saamaany kaam
hetu,

3147

75 3347

Private

Banjar

0.0943

1. Ayodhyadevi w/o
kdar hissa - 1/128 Sa.
Deh. Khatedar 2.
Omprakash s/o kedar
hissa- 5/128 Sa. Deh.
Khatedar 3. Kishan s/o
Ugam hissa- 3/64 Sa.
Deh. Khatedar 4.
Chandrakala w/o
bheruhissa- 1/48 sa.
Deh. Khatedar 5.
Janidevi w/o nanuram
hissa- 1/12 sa. Deh.
Khatedar 6. Narayan
s/o jamanlal hissa-
1/48 Sa. Deh.
Khatedar 7. Pawan
Kumar s/o gopilal
hissa- 1/144 Sa. Deh.
Khatedar 8. Paras D/o
Gopilal hissa- 1/144
Sa. Deh. Khatedar 9.
Baluram s/o shrikishan
hissa - 1/16 Sa. Deh.
Khatedar 10. Magni
wj/o gopilal hissa-
1/144 Sa. Deh.
Khatedar, Rahin
Hissa-1/144 (purn
khata) 11. Manju D/o
Gopilal hissa- 1/144
Sa. Deh. Khatedar 12.
Mangi devi w/o
gopilal hissa- 1/144 sa.
Deh. Khatedar 13.
Mangidevi w/o
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ugmabhissa- 1/32 sa.
Deh. Khatedar 14.
Ramkumar s/o
nanuram hissa - 1/12
Sa. Deh. Khatedar 15.
Ramjas s/o mishrilal
hissa- 1/48 Sa. Deh.
Khatedar 16.
Ramprasad s/o
shrikishan hissa - 1/16
Sa. Deh. Khatedar 17.
Rameshwarlal s/o
ghasiram hissa- 1/4
Sa. Deh. Khatedar 18.
Ramswaroop s/o
shrikishan hissa- 1/16
Sa. Deh. Khatedar 19.
Sampat D/o gopilal
hissa- 1/144 Sa. Deh.
Khatedar 20.
Sanwarmal s/o
nanuram hissa- 1/12
Sa. Deh. Khatedar 21.
Sohni w/o shrikishan
hissa- 1/16 Sa. Deh.
Khatedar 22. Hagami
w/o jmanalal hissa-
1/48 Sa. Deh.
Khatedar

3347

76 3349

Government

Charagaha

0.0501

Chaaraagaah hissa-
poorn charaagaah ya
any saamaany kaam
hetu,

3349

|Vi||age: Balaikhera

77 10117/3185

Private

Banjar

0.0009

1. Arunkumar s/o
Ramjas hissa- 11/73
Sa.Deh Khatedar 2.
Ramjas s/o Mishri lal
hissa- 11/73 Sa.Deh
Khatedar 3. Ramdayal
s/o Nathulal hissa-
51/146 S. Khatedar 4.
Hariprakash s/o
Ramdayal hissa-
51/146 S. Khatedar,
10117/3185

78 10126/161

Private

Barani 111

0.067

1. Abhishek s/o
Shankarlal hissa- 1/7
Sa. deh. Khatedar 2.
Ashok s/o Shankarlal
hissa- 3/7 Sa. deh.
Khatedar 3. Mayur s/o
Shankarlal hissa- 1/7
Sa. deh. Khatedar 4.
Vimala Devi w/o Late.
Shankarlal hissa- 1/7
Sa. deh. Khatedar 5.
Shivani d/o Shankarlal
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hissa- 1/7 Sa. deh.
Khatedar,
10126/161

79 10128/162

Private

Barani 11

0.0406

1. Abhishek s/o
Shankarlal hissa- 1/7
Sa. deh. Khatedar 2.
Ashok s/o Shankarlal
hissa- 3/7 Sa. deh.
Khatedar 3. Mayur s/o
Shankarlal hissa- 1/7
Sa. deh. Khatedar 4.
Vimala Devi w/o Late.
Shankarlal hissa- 1/7
Sa. deh. Khatedar 5.
Shivani d/o Shankarlal
hissa- 1/7 Sa. deh.
Khatedar,

10128/162

80 10130/163

Private

Gair Mum.
Chaha

0.0108

1. Abhishek s/o
Shankarlal hissa- 1/7
Sa. deh. Khatedar 2.
Ashok s/o Shankarlal
hissa- 3/7 Sa. deh.
Khatedar 3. Mayur s/o
Shankarlal hissa- 1/7
Sa. deh. Khatedar 4.
Vimala Devi w/o Late.
Shankarlal hissa- 1/7
Sa. deh. Khatedar 5.
Shivani d/o Shankarlal
hissa- 1/7 Sa. deh.
Khatedar,

10130/163

81 10134/172

Private

Barani 111

0.075

Gopallal s/o Uda
hissa- Purna Sa. Deh.
Khatedar

10134/172

82 10159/3141

Private

Barani 111

0.0173

1. Nisha w/o rajkumar
hissa - 1/2 Sa.
Khatedar 2. Rajkumar
s/o bhanulal hissa- 1/2
Sa. Khatedar
10159/3141

83 10160/3141

Private

Barani 111

0.012

Rajkumar s/o Bhanu
Lal hissa - Purna S.
Khatedar
10160/3141

84 10162/9726

Private

Barani 111

0.0249

1. Vimaladevi w/o
Gyanchand Hissa-
Purna Sa. khatedar
10162/9726

85 10163/3156

Private

Banjar

0.0088

1. Urmila w/o manoj
hissa- 5/11 sa.
Khatedar 2. Manoj son
of Sohanlal Hissa-
5/11 Sa. Khatedar 3.
Manoj son of Sohanlal
Hissa- 1/11 Sa.
Khatedar
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|[10163/3156

86

10164/3156

Private

Banjar

0.029

1. Mansukh Singh son
of Parsadi Hissa-
Purna Sa. Khatedar,
10164/3156

87

10165/10132

Government

Gair Mum.

Rasta

0.0066

Rajasthan government
10165/10132

88

10170/3209

Government

Barani 11

0.1491

1. Gram Panchayat
Neem Kheda Hissa —
purna gair khatedar,
10170/3209

89

10174/9744

Government

Barani 111

0.0255

1. Gram Panchayat
Neem Kheda Hissa —
purna gair khatedar,
10174/9744

90

10178/10138

Private

Barani 111

0.0248

1. Mangu s/o bhura
hissa- Purna sa. deh.
Khatedar,
10178/10138

91

10179/10138

Private

Barani 111

0.0403

1. Ramprasad s/o of
Godu hissa- Purna
Sa.Deh Khatedar,
10179/10138

92

10181/171

Private

Gair Mum.

Chaha

0.0026

1. Udaylal son of
Nanuram hissa- 4/7
Sa. Khatedar 2.
Kankudevi wife of
Ramprasad hissa- 1/7
Sa. Deh Khatedar 3.
Kishan son of
Rameshchandra hissa-
1/28 Sa. Deh Khatedar
4. Chanda daughter of
Rameshchandra hissa-
1/28 Sa. Deh Khatedar
5. Gyanchand son of
Magniram hissa- 1/7
Sa. Khatedar 6. Maina
daughter of
Rameshchandra hissa-
1/28 Sa. Deh Khatedar
7. Lehridevi wife of
Rameshchandra hissa-
1/28 Sa. Deh
Khatedar,

10181/171

93

10183/10166

Private

Chahi 111

0.0135

1. Shantilal s/o of
Sohanlal hissa- Purna
Sa. Khatedar,
10183/10166

94

10184/173

Private

Barani 111

0.0039

1. Gyanchand son of
Magniram Hissa - 1/6
S. Khatedar 2. Prem
s/o uda Hissa- 1/6 Sa.
deh khatedarr 3.
Mangu son bhura part-
1/2 sa. deh khatedarr
4. Ramprasad s/o
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Godu Hissa- 1/6 Sa.
deh khatedarr,
10184/173

95

10196/3140

Private

Barani 11

0.0571

1. Dhanna son of
Rama Part- Purna Sa.
deh khatedarr,
10196/3140

96

159

Private

Barani 111

0.0023

1. Vimaladevi w/o
Gyanchand Hissa-
Purna Sa. khatedar
159

97

160/2

Private

Barani 11

0.0288

1. Sohani devi w/o
Jamnalal hissa - Purna
sa. Khatedar,

160/2

98

167

Government

Gair Mum. Nala

0.0135

Rajasthan government
167

99

3142

Private

Chahi 111

0.0173

1. Nisha w/o rajkumar
hissa - 1/2 Sa.
Khatedar 2. Rajkumar
s/o bhanulal hissa- 1/2
Sa. Khatedar

3142

100

3145

Government

Gair Mum.
Sadak

0.0315

1. Public Works
Department PWD For
part-full institution,
3145

101

3149

Government

Charagaha

0.0513

1. Charagaha hissa-
puran charagaha ya
anya samanaya kaam
hetu

3149

102

3153

Government

Gair Mum.
Sadak

0.0074

Rajasthan government
3153

103

3154

Private

Banjar

0.0127

1. Badamdevi w/o
shankarlal hissa - 1/2
Sa.Gair Khatedar 2.
Shankarlal s/o hiralal
hissa - 1/2 Sa. Gair
Khatedar

3154

104

3154/1

Private

Barani Il

0.0136

1. Usha wife
Gaurishankar Part-
Full Khatedar,
3154/1

105

3155

Private

Barani 111

0.1211

1. Urmila w/o manoj
hissa- 5/11 sa.
Khatedar 2. Manoj son
of Sohanlal Hissa-
5/11 Sa. Khatedar 3.
Manoj son of Sohanlal
Hissa- 1/11 Sa.
Khatedar

3155

106

3155/1

Private

Barani 111

0.0901

1. Arunkumar son of
Ramjas Share- 11/73
sa. Deh Khatedar 2.




56

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Ramjas son of Mishri
Lal Share- 11/73 sa.
Deh Khatedar 3.
Ramdayal son of
Nathulal Share-
51/146 sa. Deh
Khatedar 4.
Hariprakash son of
Ramdayal Share-
51/146 sa. Deh
Khatedar

3155/1

107

3156/1

Private

Banjar

0.0754

1. Arunkumar s/o
ramjas hissa- 11/73
sa.Deh Khatedar 2.
Ramjas s/o mishrilal
hissa- 11/73 sa.Deh
Khatedar 3. Ramdayal
s/o nathulal hissa-
51/146 Sa khatedar 4.
Hariprakash s/o
Ramdayal hissa-
51/146 khatedar
3156/1

108

3184

Private

Banjar

0.0569

1. Omprakash s/o
Ladulal hissa- 1/6 sa.
Khatedar 2. Kailash
Chandra s/o Ladulal
hissa- 1/6 sa. Khatedar
3. Chhotulal Putra
ladulaal hissa — 1/6 sa.
Khatedar 4.
Radheshyam s/o
Ladulal hissa- 1/6 sa.
Khatedar 5.
Satyanarayan s/0
Ladulal hissa- 1/6 sa.
Khatedar 6. Sunil s/o
Ladulal hissa- 1/6 sa.
Khatedar

3184

109

3185

Private

Banjar

0.1003

Shankar s/o dhana
hissa - Purna sa.
Khatedar

3185

110

3186

Private

Barani 111

0.111

1. Badrilal s/o hazari
hissa- 1/3 Sa.
Khatedar 2. Rukman
D/o Hazari hissa- 1/3
sa. Khatedar 3.
Radheshyam s/o
hazari hissa- 1/3 sa.
Khatedar

3186

111

3195

Private

Barani 111

0.0505

1. Rasida Banu wife of
Ayub Khan Part- 1/2
khatedar 2. Shabana
Nahid wife of Munshi
Khan Part- 1/2
khatedar
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|[3195

112

3196

Private

Barani 11

0.1553

Panna s/o nanda hissa-
Purna sa. Khatedar
3196

113

3203/1

Private

Barani 111

0.0006

1. Udi Patni Pannalal
hissa- 1/15i Sa.
Khatedar 2. Chandalal
s/o Chogha hissa- 1/2
Sa. Khatedar 3.
Rajulal s/o of Pannalal
hissa- 13/60 Sa.
Khatedar 4.
Radheshyam s/o
Pannalal hissa- 13/60
Sa. Khatedar,

3203/1

114

3203/2

Private

Barani 111

0.0714

Chanda s/o chhoga
hissa- Purna sa.
Khatedar

3203/2

115

3205

Private

Barani 111

0.0699

1. Amba devi w/o
govardhan hissa- 1/8
sa. Khatedar 2. Geeta
D/o Govardhan hissa —
1/8 sa. Khatedar 3.
Debilal s/o govardhan
hissa- 1/8 sa. Khatedar
4. Puranmal s/o
mohanlal hissa- 1/2 sa.
Khatedar 5.
Balmukund s/o
govardhan hissa - 1/8
sa. Khatedar

3205

116

3206

Private

Barani 111

0.0718

1. Gopal son of
Rameshwarlal Share-
1/4 Sa. khatedar 2.
Manjudevi wife of
Sureshchandra Share-
1/4 Sa. khatedar 3.
Lad daughter of Kuka
Share- 1/10 Sa.
khatedar 4. Ladu son
of Kuka Share- 2/5 Sa.
khatedar

3206

117

3207

Private

Barani 111

0.0428

1. Gopal son of
Rameshwarlal Share-
1/4 Sa. khatedar 2.
Manjudevi wife of
Sureshchandra Share-
1/4 Sa. khatedar 3.
Lad daughter of Kuka
Share- 1/10 Sa.
khatedar 4. Ladu son
of Kuka Share- 2/5 Sa.
Khatedar

3207

118

||3208

||Private

||Barani 111

0.0092|[1. Kamali D/o Hazari
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hissa- 1/4 Sa. Deh.
Khatedar 2. Debilal
s/o hazari hissa- 1/4
Sa. Deh. Khatedar 3.
Magni w/o hjari hissa-
1/4 Sa. Deh. Khatedar
4. Madanlal s/o hazari
hissa- 1/4 Sa. Deh.
Khatedar

3208

119

3345

Government

Gair Mum.
Rasta

0.0225

Rajasthan government
3345

120

9588/3142

Private

Chahi 111

0.0175

Rajkumar Gehlot s/o
bhanulal hissa- Purna
Sa. Khatedar
9588/3142

121

9664/3185

Private

Banjar

0.0018

1. Mansukh Singh son
of Parsadi Hissa-
Purna Sa. Khatedar,
9664/3185

Total||

6.6924]|
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